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Measures taken by Public Undertak-
ings to effect economy

2485. SHRI DURGA CHAND: Will
#hé Minister of FINANCE be pleased
to state:

(a) whether it is a fact that a num-
ber of the Central Public Undertak-
ings arc incurring wasteful expendi-
ture on unproductive items;

(b) whether the Bureau of Public
Enterprises have issued or propose to
issue instructions to various public
undertakings to effect economy in
their functioning;

(¢) if so, what are the details

thereof;

(d) the measures taken by the pub-
hc undertakings to cffect economy
during the year 1977 and with what
results; and

(e) what 1s the total saving in 1977
shown by the various undertakings as
a result of effecting economy?

THE MINISTER OF FINANCE
(SHRI H M. PATEL): (a) It would
not be correct to say that a number
of Cential Government enterprises
are incuiring wasteful expenditure on
unproductive items The enterprises
.are aware of the need to exercise ma-
ximum economy and to produce the
best results from the resources emp-
‘loyed by them.

(b)Y Yes, Sir.

(c) to (e). Instructions issued by
Government are aimed mainly at re-
ducing surplug staff, expenditure on
office contingencies, travelling allow-
ances, non-industrial over-tinie, for-
eign tours etc. Restrictions have also
®ecn imposed on construction of office
and residential accommodation, The
public enterprises are required to ob-
serve these instructions., Though it
would he difficult to give a precise
estimate of the total savingg effected
as a result of the implementation (f
these masures, there is ample evi-
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dence to indicate that substantial say-
ings have been effected. The public
enterprises have, apart from effecting
savings also directed their efforts to-
wards improving their performance
and making a substantial contribution
to their own finances and to the gene-
ral revenues.

Grant of Loans for House Building to
Employees in the United Commerciai
Bank, Patna

2486. SHRI MADAN LAL SHUK-
LA: Will the Minister of FINANCE
be pleased to state:

(a) whether the Government s
aware that in the Umted Commercial
Bank, Patna some members of the
Unions of Bank employees have heen
granted loans for house building even
without their having purchased land
for houses,

(h) 1f so, 15 the Government going
to investigate into the irregularity; and

(e) if so, by what time will the en-
quiry he compleied”

THE MINISTER OF FINANCE
(SHRI H. M. PATEL): (a) United
Commercial Bank has reported that
the housing loans sanctioned to their
employees at Patna branches of the
bank, are in accordance with the Staff
Housing Loan Scheme of the bank angd
that no one, who was sanctioned a
loan for huilding a house, has failed
to purchase land tor the purpose,

(b) and (¢) Do not anse.
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THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI KRISHNA KU-
MAR GOYAL): On behalf of Shri
Arif Baig, I beg to lay on the Table





